FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
A A ESTATES PRIVATE LIMITED OPERATING IN REAL ESTATE ACTIVITIES
AT MUMBAI, MAHARASHTRA

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. |Name of the corporate debtor along
with PAN/ CIN/ LLP No.

Latakisan Constructions Private Limited
CIN: U45201MH2014PTC253842

2. | Address of the registered office

Rajat Sankul, Rambag Road S T Stand,
Ganeshpeth, NAGPUR — 440 018.

3. |URL of website

Not available

4. |Details of place where majority of
fixed assets are located

Hotel Regenta Central, Saint Jagnade Square,

Nandanvan, NAGPUR - 440 024.

Bus Station Area:

Wing A- Ground floor which comprises

Ticket counter, Restaurant, Courier and

Transport office

Wing A- First floor, which comprises of 6

Personalized waiting area bearing No FW-A,

FWB, FW-C, FW-D, FW-E, FW-F.

Hotel Area:

1. Wing C- 41.5% Share in Hotel building
comprising of two basements, ground
floor and 4 upper floors, and terrace
having a built-up area of 4871.14 sq. mtr.

5. |Installed capacity of main products/
services

Can be sought by sending request to
Resolution Professional at:
cirp.latakisan@gmail.com

6. | Quantity and value of main products/
services sold in last financial year

Total Revenue of 1,76,61,893/- in Financial
Year 2022-23.

7. | Number of employees/ workmen

Company does not have any employee on roll
as per records available with RP.

8. |Further details including last
available financial statements (with
schedules) of two years, lists of
creditors, relevant  dates  for
subsequent events of the process are
available at:

Can be sought by sending request to
Resolution Professional at:
cirp.latakisan@gmail.com

9. | Eligibility for resolution applicants
under section 25(2)(h) of the Code is
available at:

Can be sought by sending request to
Resolution Professional at:
cirp.latakisan@gmail.com




10.

Last date for receipt of expression of
interest

04/05/2024

11.

Date of issue of provisional list of
prospective resolution applicants

14/05/2024

12.

Last date for submission of
objections to provisional list

19/05/2024

13.

Date of issue of final list of
prospective resolution applicants

29/05/2024

14.

Date of issue of information
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

03/06/2024

15.

Last date of submission of resolution
plans

03/07/2024

16.

Process email id to submit EOI

cirp.latakisan@gmail.com

Notes: 1. The Resolution Professional has filed an Interlocutory Application (“IA”) before
Hon’ble National Company Law Tribunal (“NCLT”), Mumbai, for extension of CIRP period.
This Form G is subject to approval of the IA by Hon’ble NCLT.

2. The CoC in the 8" meeting has resolved to extend the timelines for submission of Expression
of Interest in relation to Form G published on 22" March 2024 for which this revised Form G
is being published.

Sd/-
Prasad Dharap

Resolution Professional of Latakisan Constructions Private Limited

IBBI/TPA-001/IP-P00702/2017-2018/11228

AFA No.: AA1/11228/02/191224/106639 (valid till: 19-12-2024)
Plot No. 47, “Prasad”, New Ramdaspeth, Nagpur — 440 010

Email ID: cirp.latakisan@gmail.com
Reg. Email ID: dharap65@rediffmail.com
Date and Place: Nagpur 09/04/2024
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STATE BANK OF INDIA BRANCH : WASHIM MAIN
[Rule-8(1)]

POSSESION NOT

Whereas
The undersigned being the Authorized Officer of the State bank of India under the Securitization and
Reconstruction of Financial Assets and Security interest exercise of power conferred under Section 13(2)
read with Rule 3 of the Security Interest (Enforcement) Rules, 2002, issued a demand notice dated
15.01.2024 calling upon the borrower Mr. GANESH RADHESHAM BAHETI (Borrower) MRS.
RADHIKA GANESH BAHETI (Co- Borrower) to repay the amount mentioned in the notice being Rs.
20,15,510.00 (Rs. Twenty Lac Fifteen Thousand Five Hundred And Ten Rupees Only) Plus accrued
intt. And Charges. as applicable as on 15.01.2024 cost, etc. within 60 days, from the date of receipt of
the said notice.

The borrower and guarantors having failed to repay the amount, notice is hereby given to the
borrower/guarantors and the public in general that the undersigned has taken possession of the property
described herein below belonging. MR. GANESH RADHESHAM BAHETI ( Borrower)
MRS. RADHIKA GANESH BAHETI (Co-Borrower) in excrcise of powers conferred on him under
section 13(4) of the said Act read with Rule 8 and 9 of the said Rule of this 3rd Apr of the year 2024

The borrower/guarantors in particular and the public in general are hereby cautioned not deal with the 4) ot STOTRURIT HfeTe Ueiedlet et tdelet 312, Brepg feera uaefediel | |, e anforemrdt - [3:ct

property and any dealings with the property will be subject to the charge of the State Bank of India for Ja@Tseae www.bhartimaindpatsanstha.com Wi GeuaTa et 3. o - o, A T A, / .
an amount of Rs. 20,15,510.00 (Rs. Twenty Lac Fifteen Thousand Five Hundred And Ten Rupees P - e W/ wAL, A, wew | T

Only) Plus accrued intt. And Charges as applicable as on 15.01.2024. with interest, cost and incidental - g g sl 2 T

charges thereon.

Description of the Immovable property

The Property Situated At The Said Property Is 1 BHK, Plot No. 3015 On Third Floor, Tirupati City
Phase 4, Amartment No. 03, On Plot No. AMT-02, Survey No. 17/2, Mauje Adgaon ik Kata,
Akola Road, Washim Having Carpet Area Of 42.17 SQ MTR And 0.779% Undivided Share In
Land, Which Is Bound as-
East-Part Of Plot No. AMT-2
North-Flat No. 3014.

West- Lobby And Open Duct
South -Flat no.3016.
(AUTHORISED OFFICER)
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POSSESSION NOTICE

Whereas, the authorized offcer of Jana Small Finance Bank Limited (Formerly known
as Janalakshmi Financial Services Lirmited), under the Securitization And Reconstruction
of Financial Assets And Enforcement Of Security Interest Act, 2002 and in exercise of pow-
ers conferred under section 13 (12) read with rule 3 of the Security Iterest (Enforcement)
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
LATAKISAN CONSTRUCTIONS PRIVATE LIMITED

Rules 2002 issued demand notices o the borrower(s)/ Co-borrowers(s) caling upon the
borrowers to repay the amount mentioned against the respective names together with
interest thereon at the applicable rates as mentioned in the said notices within 60 days
from the date of receipt ofthe said notices, along with future interest as applicable inciden-
tal expenses, cos's, charges etc. incurred tl the date of payment andior realsation

OPERATING IN REAL ESTATE ACTIVITIES AT MUMBAI, MAHARASHTRA
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India.
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

HINDUJA HOUSING FINANCE LIMITED o Borrower/ 13(2) Notice Datel | Date/ Time
) Head Office: 167-169, 2* Floor, Little Mount, Saidapet, Chennai - 600015 No| LoanNo. Co-Borrower/ Outstanding Due | & Type of RELEVANT PARTICULARS
HINDUJA Branch Office: 1th Floor, Buty Building, Block No. 101, Civil Lines, Nagpur-440001, Maharashtra 4 Guarantor/ Mortgagor| (inRs)ason _|Possession Name of the corporate debtor | Latakisan Constructions Private Limited
HOUSING FINANCE | Authorized Officer Contact No: Mr. Rushikesh Ubhale - 9823244498, Mr. Bunty Ramrakhiyani- 9029004701, 1 1) Mr. Shailendra 19.01.2024 Date: along with PAN/ CIN/ LLP No.__| CIN: U45201MH2014PTC253842
Mr Rahul Nikure - 9405473208, Mr Mithlesh Dehariya - 8226009399 : Rs.32,08,316.09 (Rupees | 08.04.2024 | [[Z [ Address of the registered office | Rajat Sankul, Rambag Road S T Stand;
Jagdish Yerpude, | Thirty Two Lakh Eight Time: || Ganeshpeth, NAGPUR - 440 018.
3 [ URLotwebsie Not avallable
PUBLIC NOTICE FOR AUCTION CUM SALE 2t Sonya | TS TaRe SS) bt | [ et e gy | i i o e s
L o Shailendra Yerpude | O 11.01.2024 |P i of fied assets are located Nandanvan, NAGPUR
by the Authorized Officer of Hinduja Housing Finance Ltd. under the Securitisation and Reconstruction of Fnancial Assets and Enforcement of Security Interest Act, 2002 for the nly) as on 11.01. ossession Bus St
recovery of amount due rom borcwerts, e hereby give you nfc a thebelw mentioned secured asse hal b sod by theundersigned fyou a o pay w30 days ofisnotce, Description of Secured Asset: Al that piece and parcel of Land bearing Nagar +Wing A- Ground floor which comprises Ticket
the entire outstanding loan amount as per the tand ofher tothe You. After expiry of 30 days, no Parishad Property No.4142/314, admeasuring area 900 Sq.ft. (83,64 Sq.mir) counter, Restaurant, Courier and Transport office
further notice whatsoever will be given to you and the below mentioned Secured As twm be sold accordingly. Also ofers are invited by the undersigned in sealed covers for purchase of together with construction thereon, situated at Tilak Ward, Mouza Tiroda, PH. Wing A-First floor,which comprises of 6
immovable property, as described hereunder, o be sold on, as ‘As Is Where Is Basis, ‘As Is What Is Basis' and ‘Whatever Is There Is Basis’, condition with allthe existing and future No.14, Thak No.73, R.N.M. Tiroda, within the imits of Nagar Parishad Tiroda, Tehsil Personalized wailing area bearing No FW-A, FWB,
‘encumbrances if any, whether known or unknown Particulars of which are given below:- Tiroda & District Gondia. Bounded by: East by: Nagar Parishad Road, West by: FW.C, FW-D, FW-E, FW-F.
Remaining Portion of Seller, North by: House of Ramesh Gyanchandani and Hotel n"g’::m;‘:‘(;":ﬂmi i Shareln ;Z‘f"‘ s oor
Borrower(s) / Co-Borrower(s)/ Demand Notice Description of the Reserve | Eamest Money South by: Remaining Portion of Seller. and 4 dpper floors, and terrace having & bultup
Guarantor(s) Date and Amount Immovable property Price (RP) | Deposit (EMD) 2 1) Mr. Bhavik 15.01.2004 Date: area of 487114 sq. mir
(10% of RP) Dhanara] Rs.40,93,666.14 | 08.04.2024 | |5 | Tnstalled capacty of mam Can be sought by Sending request o Resolution
Rupees Fourty Lakh | Time: Professional at: cirp latakisan@gmailcom
(Loan Account No. Demand Notice date: Al that piece and parcel of the land along with construction over it bearing | Rs.30,25,500 - | Rs.3,02,550 /- ( : e
MHINGRIPUR/A000000036& 21.07.2021 Mouza-Manewada. Kh. No. 65, 66 in 461 Plots under E.CW. housing scheme | (Rupees Thirty | (Rupees Three & Shyamkuwar, | Ninety Three Thousand 03.A7PM & | [I© Q;Z"Jéfg:;?ﬁ‘:z A st | oy evenue of 176.GLE95/in Fnancial Year
MHINGRIPURIAQ00000541) Rs.12,54859) (Rupees_[Plot No. E338,tolal admeasuring 55.25 S, ML Tahsl & Dit-Negpurand he | L acs Twenty | Lacs Two 2)Wrs. Dipika | SixHundred Sity Six ) 250 Sranciar oot
1R, AT GOHATE (Borronsr) Twelve Lakhs Fifty Four |schedule property is bounded as under. Towards East 6 Mir Road, Towards | . . and Fourteen Paise Only) | Symbolic ;
2. MRS. SINDHU G Th i Pt No. E-359 461 Plot Manewada Towards North Plot No. E-339, 461 FF'YS T:‘“‘;“’:’ F.T":‘“;‘“ " Bhavik Shyamkuwar| ™ a5 on 07.01.2024 | Possession umberafempleyees/ workmen | Compary foge 1ol Teve oty smplojee on T
A 90 P No. 35, orevads ow, | iy e OB upte [P i Tt S P Loror e | T ont Description of Secured Asset: Schedule Property (Part-A'): Al fhaf piece and | (15[ Further etars ncuding ast_| Can be sought by sending request t Resaruion
Near Hanuman Mandir, Jai Gurudev Nagar, 21.07.2021 Only) Fifty Only)
N o o parcel of land bearing Plot No.13, total admeasuring 1765.93 Sq.ft. (164.12 availabl 2 t
R e o | o R vk oo Sqmt), Partof Survey No.110/1/x, Nouza Nagpura M, PH. No 42, Thak No 75 (withschedules)of two years,
- Nagp gl Tehsil & District Gondia. Bounded by: East by: 9 Mtr. wide Road, West by: Plot Vs of et vt cates
N N or subsequent events of the.
(Loan Account No. Demand Notice date: |l that piece and parcel of the land along with construction over it bearing| Rs. 30,59,000/ | Rs. 3,05,900/- gsh'eﬁu’l‘::"‘obye' Re’;:'r't‘_‘"g F%f&;‘s“gceey g:d”ggg:,"g;“’;e‘:‘ bgl;;g 2,“;& process are available at.
MHINGRIGNDA/A000000060 & .09.202 Mouza: Gondia,, Thak No. 76, kh. No. 44312, 4441 PlotNo. 17 and 18total | (Rupees | (Rupees Three N R ooty Nod0243/e. toalad 1200Sq.ft | [ | EVEmIMy or resolution appicants | Can be sougt by sending request to Resolution
MH/NGR/GNDA/A000000134) Rs. 961,879/- (Rupees |plot area 72.1 Sq M. Tahsil & Dist : Gondia and the schedule property is Tpirty.Lakhs Fifty - Lakhs Five l0.643/1 (Paiki), Nagar Parishad Property No  total acmeasuring s under section 25(2)(h) of the | Professional at: cirp.latakisan@gmail.com
1. MR. PREETAKUMAR RAHANGDALE | Nine Lakhs Sixty One  |bounded as under. Towards East House of Kisan Laxman Chute, Towards | i ooce -0t 2 (11.5 Sq.mir), together with construction thereon, Nazul Sheet No.59-8, PH. No.29, Code is availabl
(Borrower) Thousand Eight |West House of Tursabai Bhaiyyalal Chute, Towards North Road, Towards | "¢ Tnousand | Thousan ‘Thak No.76, Mouza Gondia (Bu.), Govindpur Ward, Gondia, Tehsil & District Gondia. | (6 Cast date for receipt of expression | 04/05/2024
2. MRS. MIRA RAHANGDALE Hundred and Seventy |South Galli" Only) Nine hundred Bounded by: East by: Road, West by: Plot/ House of Kesarichand Vaidya, North by: of interest
(Co-Borrower) Nine Only) Up to Only) Plot/ House of Hemraj R. Choure and South by: House of Nisha H. Ramieke. [ T1-| Date of issue of provisional list of | 14/05/2024
Al e RO AL Reigopal Viars, Near 14.09.2021 Whereas the Borrower's/ Co-Borrower's/ Guarantors/ Mortgagors, mentioned herein prospective resolution applicants
B o a0 Nagan Tha | e o - above have failed to repay the amounis due, nolice is hereby given to the Borrower' | (T2 Lastdate forsubmisson of 1 19/05/202%
A mentioned herein above in particular and to the Public in general that the authorised | 175 5 o fesce o Toe Tstor SO
(Loan Account Demand Notice Date: | Al hat piece and parcelof the land bearing Mouza: Karanja, Grampnachayat :| Rs.26,96400 | Rs.2,69,640)- officer of Jana Small Finance Bank Limited has taken possession of the properties/ prospective resoluion applicants
[T — 15.03.2021 Keranja , Thak No. 91, Sheet No. 8, City Survey No. 526, House No. 637 total | (Rupees Twenty | (Rupees Two secured assets described herein above in exercise of powers conferred on him under |~ [[T2- [ Date of isue of information 03/06/202%
MHINGRIGNDA/A000000182) Rs.10,12,486/- (Rupees |admezsiring 1138 SqMt. Tahsi And Distict - Gondia and the schedule | s Lakhs Ninety| ~ Lakhs Sixty Section 13(4) of the said act read with Rule 8 of the said rules on the dates mentioned ‘memorandum, evaluation matrix
;- m;- 35“2:&“‘33:5325 ciiol;rnweri ) ThTen L?‘k;\s T:el\;‘e " vaeﬂy’\g bwkgdaﬂ a; ur_}dev VIWS":\; 5651 G\?(q(d‘:h Ruﬂﬂd T«‘f;ﬂ'?(s W’zﬁ Six Thousand Nine above. The Borrower's/ Co-Borrower's/ Guarantor's/ Mortgagors mentioned herein ?:d venue;t for ves‘ol:nmn plans
. MR, o- Borrower) | Thousand Four Hundred |House of Diwakar Uprade, Towards North House of Triohuvan Uprade, Towards " prospective resolution
3. MRS. SWATI UPRADE (Co- Borrower) |and Eighty Six Only) up |South House of Shivprasad Uprade Four Hundred | Thousand Six above in partcular and the Public in general are hereby cautioned not to deal wih the applcants
All Are RIO Near-Police Mukhyalaya, Ward to 15-03-2021 Only) hundred Forty aforesaid properties/ Secured Assets and any dealings with the said properties! | 752t Gate of submission of 03/07/2028
No-03 Gondlia, Karanja, Gondia - 441601 As on 29/03/2024 only) Secured assets will be subject to the charge of Jana Small Finance Bank Limited. resolution plans
Amount is Rs 9,51,172/- Place: Nagpur \ Sdi- Authorised Officer, 16| Process email id to submit EOI__| cirplatakisan@gmail.com
(Loan Account No. Demand Notice date: | Al that piece and parcel of the land bearing Flat No. 509 having Super Buid| Rs. 19,5201 | Rs.1,91,520/- Date: 09.04.2024 For Jana Small Finance Bank Limited_| |Note: 1 The Resolton rofcssona hes fled en recuon Applaton (1) beore
MHINGRINPURIAG00000206& 08.202( up Avea total admeasuring 49.485 Sq. M. situated at Fifth Floor, Wing 1. on |(Rupees Nineteer] (Rupees One for'ble National Company Law Tribunal ("NCLT"). Mumba, for extension of CIRP period. This
MHINGRINPURIA000000534) Rs. 18,70,494- (Rupees |Plot No. 5, 6 having RCC Constuction known & styled as "RAI ‘ e Fitson (L,:,, Ninety JANA SMALL FlNAN CE BANK R e s Expression
1. MR. PARVEZ AHMAD ANSARI Eighteen Lakhs Seventy |GULMOHAR' in of Mouza- Nari, Kh. No. 16412, 15512, Sheet No. 415(99). | g0 o One eI oM P s oo 35 Morch 2034 o e s ovioes oren &8
(Borrower) Thousand Fou Hundred  Cy Survey No.453. Tahsi & Ditbounded asunder: Nagpur Towards East | I8 | oy I Rggis[ered Office: The Fa.,way, smunu & First Fk,.,,, Survey No.10/1, 1112 &| | beingpubiished.
Badi Masiid Ke, Pass Naya Bazar, Kamptee | Ninety Four Only) up to |Open Passage, Towards West: Road, Towards North Flat No. 510, Towards | e 12128, Off Domlur, Koramangla Inner Ring Road, Next to EGL Business Park Prasad !
Nagpur - 441002 20-08-2020 South Plot No. 6" 2 qalore- - Pl ' Resalution Protessional o Latakisan Construction Prvate Li
2. MRS, LAXMI ATRAM (Co- Borrower) As on 2910312024 Twenty Only) ghs"fgaa"“ﬁ.;a?a"’: 5§"°D7" %mlh’f—m% Plot n“;'zn' G;"’”"d F"‘:"a;g""' B1/1PA-001/IP-PO0702/2017.2018/ 11228
Fiat No. 509, Wing No.l, Rai Goimohar, | Amountis Rs 211,762 adole Hospital, Ring Road, Deendayal Nagar, Trimurti Nagar, Nagpur- . AFA o AX1/11228/03/ 101954 106030 (s i 16-12.5058
Teka Naka Kamptee Road, Kamptee, — X o 47 “rasa, Now Tamdasnetr. Nogpr 440 010
Nagpur - 440026 i % ate and Fincer Nagpur 09/04/2024.
(Loan Account No. Demand Nt dt: Aot pioce andprc! o e nd long W corsrcionover tbary | s, 586000 | s, 155600
MHINGRIWARDIA000000047) {otal area admeasuring 835.19 Sq .Ft (77.62 Sa.m). having Plot No. 12 (Rupees Fifteen | (Rupees One
1. MR. SWAPNIL MARJIVE (Borrower) | Rs. 12, 79 o (Rupees Mouza- Sindi (Meghe) Grampanchayat Sindi (Meghe ) Bearing Mouza No | akhe Eig Lakh Fift .
Pandharinatha \ Yende, Radha Nagra, | Twelve Lakh Seventy |143PHNo.19, KH NO .185/1B, Tahsi-Wardha, DistWardha and the T:W;,:f‘mg,ﬁ; Ei gh‘l v B AN APPENDIX IV [RULE 8(1)]
Sabade Plot, Wardha, Wardha - 442001 Nine Thousand Four [schedule property is bounded as under: East: Plot No 11, North: Manjur Thousand Six
2. MRS. MEENA MARJIVE (Co- Hundred and Twenty  |Layout/ Another Layout, West: Remaining Porion of plot no 12, South: PO s s E s S I 0 N N OTI c E
Borrowers) Four Only along with |Layout Road Hundred CIN:L65190MH2004G01148838 (For Inmovable Property)
Mhadeo Pura Wardha, Wardha - 442001 | interest thereon from Only)
07-05-2022. Whereas, the undersigned being the Authorised Officer of IDBI Bank Limited under the Securitisation and Reconstruction of Financial Assets & Enforcement of Security Interest
As on 2910312024 Act, 2002 (54 of 2002) and in exercise of the powers conferred under Section 13(12) read with Rule 3 of Security Interest (Enforcement) Rules, 2002 issued the demand notices
Amount is Rs 13,95,243/- repay the amount mentioned in the date of
(Loan Acc: Demand Notics date: | All hat pioce and paroel of land bearing Norh Portion of Plot No. 8 tola | Rs. 25,2000 | Rs. 2,52,000- The borrower/mortgager/guarantors having aild to repay the amout, nofce s hereby givento the borrower and the publi n general that the undersigned has taken possession
HNGRAPURIAC0000108 0.08.2020 admeasuring 1200.00 Sq. Ft. (11152 Sq. Mt along with construction | (Rupees Twenty | (Rupees Two ofthe props section 13 of the Act read with Rule 8 of the said ACT on date.
& MHINGRINPURIA00000540) 8,55,9641-(Rupees Eight thereon, siuated at Mouza- Chichol, Kn. No. 49, P. . No. 54, Grampan- | Five Lakhs | Lakhs Fity particluar andany
1. MR. VILAS BAGDE(Borrower) Lakhs Fifty-Five | chayat Chicholi (Khaparkheda), Tahsil- Saoner & Dist - Nagpur and the . gyenty Thousand Two Thousand the property will be subject to the charge of IDBI Bank Ltd., for an amount mentioned below.
2. MRS REKHA BAGDE(Co- Borrower) | Thousand Nine Hundred |schecule propery is bounded as under: Towards East: Road, Towards | ™*“" on The borrower 8) of section 130f the Act,inrespectof toredeem
Allare RO near Airtel Tower Ward Number 3 | Sixty-Four Only ) Up to |West: Plot No. 42, Towards North: Plot No. 7, Towards South: Remaining nly) nly) LU =
at Po Khaperkheda, Nagpur - 441102 26.08.2020 Portion of Plot" Sr. | Name of the Borrower / Date of Date of Description of Property Total
As on 29/03/2024 No. | Mortgager /Guarantor | Demand Notice| Possession Amount Due
] [Amountis R 10,84,351/- ] ] T [ Wrs. Punam 23.71.2023 | 05.04.2024 | All that piece and parcel of Tenement/Flat No.405 situated on the Fourth floor in the building | g 14,55 305/-
.Date of Inspection of the Immovable Pmpeny s on 29.04 2024 between 11 AW to 2 PN 2. Last Date of Submission of Sealed BidlOffe in the prescrbed tender forms along wih ENID and KYC is Chandrashekhar Bankar| Kiown and styled as Wing-J in“Imperial Heights”admeasuring about 56,434 sq mir carpet |y i
th Floor, Buty Buiiding, Block No. 101, Civi Lines, Nagpur-440001, Maharashtra. Tenders that are not flled up o tenders received beyond and Mr. Chandrashekhar} having 0.4032 % of proportionate undivided share of plot bearing no RH-20 admeasuring | " oo from
Iest date will be considered s nvalid lendev and shall accordingly b rejected. No nterest shall be paic on the EMD. 3 Property s 10.05.2024 at e Manohar Bankar 18553.00 sq mtr. Situated in the Butibori Industrial Area (MIDC) within the limits of Mouza-
above-mentioned branch offce address at 1AM, The tender wil be opened i the presence of the Authorized Offcer. 4. Furter interest will asperthel on Rengapar , Butibori Tahsil & District- Nagpur and bounded as follows: On the Eastby  Lobby and | 10972023
, St e, 5 Flat No 402, On the West by: Marginal space, On the North by: Flat no- 404, On the South by: Flat no-
atthe i o sle and ey ca g e for purchasing i above, as per e pamm\ars of Terms and Condiions of Sale. 6. The 406,
detai terms fom. Tender b besoldto Together with undivided share in land and all and singular the siructures and erections thereon, both
ihe ighestbdder. However, the Auhorized Offcr reservs te absolute discretion o allw nte so bidin, f deemed necessary. The Property as menioned mu otbe 50 boow Reserve Prie presentand future.
8. HHFL (HINDUJA IMITED) perty
Basis, ‘As Is What \s Basis'and 'Whatever Is There Is Basis'. 9. TheTata\ Loann fstandi loan Al other Place : Nagpur Authorised Officer
of the loan. 10. The favor of 4 IMITED” payable at Nagpur. Date : 09/04/2024 1DBI Bank Limited
For further detais, mmacl the Authorized Offcer, at the abovementioned Offce address.
Date: 09.04.2024 Signed By Mr. Rahul M. Nikure, Authorized Officer POSSESSION NOTICE
EDELWEISS ASSET RECONSTRUCTION COMPANY LTD.
CIN: U67100MH2007PLC174759
Retail Central & Regd. Office: Edelweiss House, Off CST Road, Kalina, Mumbai 400098
- CIRCLE SASTRA CENTRE SYMBOLIC
TI311al SI18IGicl ad PosSESSION NOTICE APPENDIX IV [Rule-8(1)] POSSESSION NOTICE (For Immovable property)
: i _ Whereas the Secured creditors of the below mentioned accounts have assigned the financial assets along with underlying securiy to Edelweiss
pUn]%b" gofggrlol boprlk, PNB House, ngsway! Nagpu! 440001 . Asset Reconstruction Company Limited (herein after referred as EARC) and EARC acting in its capacity as trustee of various trusts under
! 2 Ph. No. : 0712- 6603753, 6630484, email :cs6795@pnb.co.in (For Immovable Property) Sec.5 of SARFAESI Act, 2002 has stepped into the shoes of the Secured Creditors and althe rghts, e and interests of the Secured Creditor with
respect to the financial assets along with underlying security interests, guarantees, pledges stands vested in EARC in respect of the financial assis-
POSSESSION NOTICE FOR IMMOVABLE PROPERTY IN CASE OF ONE BORROWER fance avalld by th Borovers and EARG iscpoered (o ercise al I righis 2 te secured crdior. Whereas e Auoized Oficer of
Whereas P‘umab N‘auona\ Bank/ the Authorised Oﬂicey/s of the Punjab National Bank under the Securitization and Reconstruction of Financial Assets & Enforcement of SE_CUrity InlE_resl Act, \merest (Act), 2002 and in exerc\seviput«ev; conferred under Section 13(12) read with (Rule 3) of the Security Interest (Enforcement) Rules, 2002
2002, and in exercise of powers conferred under Section 13 read with Rule 3 of the Security Interest (Enforcement) Rules, 2002, issued demand notice/s on the dates mentioned against each issued a demand notice as mentioned below calling upon the borrowers to repay the amount mentioned in the notice within 60 days from-the date
account calling upon the respective borrower/s to repay the amount as mentioned against each account within 60 days from the date of notice(s)/ date of receipt of the said notice(s). g’h{:;?ﬁzﬁfel"':ﬁ:‘g ”’:“:: Y0 epay the amoun, nlce is hereby given o the borrower and the publi in general hat the undersigned being the
Jonhe pay h ) . " i 3 i
The borrower having failed to repay the amount, notice is hereby given to the borrower and the public in general that the undersigned has taken Symhbolic Possession of the property described Authorised Offcer of Edelweiss Asset Reconstruction Company Limited has taken possession of the propety described herein below in exer-
herein below in exercise of powers conferred on mm ur}de; sub-section (4) of Section 13 of Act read with Rule 8 of the Security Interest Enfprcemenl) Rules, 2002. cise of powers conferred on him under sub-section (4) of section 13 of the SARFAES! Act read with rule 8 of the Security Interest Enforcemen)
The borrower’s /guarantor’s /mortgagor’s attention is invited to provisions of sub section (8) of section 13 of the Actin respect of time available to redeem the secured assets Rules, 2002 on the date mentioned against each property.
The borrower/s in particular and the public in general is hereby cautioned not to deal with the property/ies and any dealing with the property/ies will be subject to the charge of Punjab National Sl Borrower and Co-Borrower | Trust Details Demand Notice | Date of ‘Symbolic/
Bank for the amounts and interest thereon. No Loan Account Number |date and Amount | Possession | Physical Possession|
The borrower’s/ Guarantors's/ Mortgagor's attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the secured assets. 1. 1) Sg:’gg &?{ﬁ:&i’g&%@%m%ﬁm EA'sig T;SEST 30052022
St.|  Name of Name of the Borrowers Name of The borrower Description of immovable Dateof | Date of Amt. 0/5. (CO-BORROWER) and an 05.04.2024 Physical
No.| the Branch (Owner of the property) Property demand l»;gssehsslinln (Rs) (3) PANJAB MAHADEO SHIRPURE (CO-BORROWER) L& Housing Finance | Rs.50,15,229.16 Possession
notice | (Symbolic LAN : NGPHL18000230 Limited
o - - DESCRIPTION OF SECURED ASSET:-AllThat Piece And Parcel Of Ground Fioor Shop No-2, D-3, W No-27, M H No-392/G Ayachit Mandr, Sheefl
1| Dharampeth M/s A M Paper Work Smt. Aarti Siddharth | The undivided 0.621% share and interest in All that Piece and Parcel |16/12/2023| 08/04/2024 Rs. No-221, Cs No-552, Mahal, Mouza Nagpur,, Gy Nagpur, Stte-Maharashia, Pin-440002.
Branch | (Borrower) & Mohta of land bearing Nazul Plot no. 14/1 containing by admeasuring 68,02,110.04/- 1) i, SARWANKUMAR MOTANDAS ZAMBANI EARC TRUST SC 450 | 23022022 and
Smt. Aruna Madanmohan 15000 Sq.ft. (OR 1393.5 Sq. Mtr) (on Actual measurement the area as on 30/11/2023 2.| (Borrowe) 2 irs, USHA S ZAMBANI(Co-Borrower) | and Edelweiss Housing | R.16,16.08652 | o504 2004 | prrYsice
Mohta is 15010 Sq ft) together with the entire R.C.C. Superstructure + Interest & Other LAN : LNAGSTH0000057166 & LNAGSTT0000057018 Finance Limited Rs.14,00,779.45 ossession
Prop/Mortgagor/Guarantor i i Charges extra DESCRIPTION OF SECURED ASSET:- All Thatrcc Supertructure Comprising A Residental Block Bearing Falt No.201 On Second Floor|
(smpnani gid“uhanh Muhla) Eump_r 1sing BST[UD/ Chamb(:ré%ﬁg\ge/slius’\lnr;esg Izlzerrgses gloﬂ 206, Having Builtup Area Admn 43,859 Sq Mitr Of The Building Know And Styled As Rohera Tower-1 Constructed On Plot No.484 Admn About|
- M overing a Built up area of g. Mtr. On the second Floor a 442,50 Sq Mir Plot No 485 Admn 442.50 Sq Out Of Khasara No.20,29,30 City Survey No.48,Sheet No.8 Of Mouza Indora Bearing Nmc
(Guarantor & Mortgagor) & Building constructed thereon and known and styled as "Shri Ganesh House No.407 1/C/474/1 Ward No.57nara Road Jaripatka Within The Limits Of Nagpur Municipal Together With 2.66% Undivided Share And
?nhr':fldghanh :Vladanmuhan Chamber bearing Corporation House No 76. City Survey No 86 and ‘Tme}-:e;‘ In ?\eTiau:‘P:"cepllln?;av::IAO}LaTr;‘d Tshe (Prl‘mgg A;:A \:IB?:nd‘eEds»lisé.lndu; :ﬂ'r: 'rn-:asxrmﬁogu\?nn 'Lo "é’\w’s'f RTo:d
ohta (Guarantor) . e " fo Hudco, To The North: Piot No. 484, To The South: e Plot No.485 Is Bounded As Under : To The East: Hudco Colony, To The
( ) Sheet No. 22 of Mouza- Dhantol, sftuated at Dhatoli. Nagpur, within West: Road To Hudco, To The North: Plot No. 484, To The South: 485.
the limits of the Nagpur Municipal Corporation Ward No. 4, in Tahsil 7) ASHISH SUDHIRRAO AMBHORE (Borrower) | EARC TRUST SC 401 032018 P
and Dist. Nagpur and Bounded as Under: East - Plot No 79, West- 3.| 2) SUDHIR PUNJABRAO AMBHORE (Co-snrmwu; and Edelweiss Housing ar 05.04.2024 P ysical
Road, North-Road, South - Plot No. 85 LAN : LNAGSTH0000056698 Finance Limited Rs.20,70,487.21 ossession
- - - DESCRIPTION OF SECURED ASSET:- Western Portion Of Plot No.6,492.13(Buit Up Area), Khasara No. 150, Patwar Halka No. 10, Mouza-
Smt. Aruna All that piece and parcel of Property ie Land & Building bearing Plot Binanki, Sheet No.[397] 50/1i[454), City Survey No. 774, N.M.C House No.853/B/6-A, Ward No.42, Situated At Premnagar, Near Bab Nanak|
Madanmohan Mohata | No 21, total admeasuring 1337.50 Sq ft having built up area of N Garder, Nagaur,Witin The Linia OF NALC & Nagur,Tahsd & Dstck Nagpur 4002 Bounded A - North : Rlhvay Ln, South
115,76 S Mirs House No. 827/62. Mouza No. 571, Situated n th Road, East : House Of Mrs umanhm Ranpresad i, Wsa : House OF
-0 50 Mirs Fouse No. - Mouza No. 5771, Situated in the ®of secion ool phc n respecl ol ime avaiable, (o redeem the secured assels.
layout beghar Gruh Samasya Nirman Sahakari Sanstha Ltd. Portion T borowe b o and publcn generl s hereby cautoned not to deal with the propery and any dealings with the property wil be sub-
of Kh. No. 87/1, 88/2,89/2, 89/1 Mouza-Surabardi Gram Panchayat ject to the charge of the Edel Company Limited for the amount mentioned above and interest thereon.
Surabardi, Tahsil. Nagpur. Bounded: East - Plot No 7, West - Road, Place: Nagpur ) dl- Authorized Officer
North - Plot No 20, South - Road Date: 05.04.2024. Edelweiss Asset Reconstruction Company Limited|

Date: 09/04/2024
Place: Nagpur

AUTHORIZED OFFICER
PUNJAB NATIONAL BANK

NAGPUR
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